MR. DEPUTY CHAIRMAN: | am not saying that, but, that is the practice.

SHRI S.S. AHLUWALIA: Sir, the Zero Hour does not mean that the Government will not pay
heed to important issues. ...(Interruptions)... It is a matter of national interest. ...(Interruptions)...

It is not only for the Government. ... (Interruptions)...

MR. DEPUTY CHAIRMAN: In Zero Hour, the Government cannot react immediately.

...(Interruptions)...

THE MINISTER OF FINANCE (SHRI PRANAB MUKHERJEE): Mr. Deputy Chairman, Sir, the
hon. Members are fully aware that we had this meeting with G-8 and G-5. It is known that it is an
outreach meeting. We are not members of the G-8. So far as the civil nuclear cooperation is
concerned, the appropriate agency is IAEA and 45 members group of NSG. We got the clean waiver
from them. Therefore, we are not concerned with what resolution or position G-8 takes in respect of
a particular issue. So far as the civil nuclear cooperation is concerned, we have received clean
waiver. We have the India-specific safeguard agreement with IAEA. We have received clean waiver
from 45 NSG countries. And, therefore, we are not deeply concerned, as some hon. Members
appear to be, from a newspaper report that G-8 has expressed a view in respect of the civil nuclear

cooperation agreement or not.

MR. DEPUTY CHAIRMAN: Shri Santosh Bagrodia. ...(Interruptions)... It is over. He has

responded. ...(Interruptions)...
SHRI ARUN JAITLEY: This waiver ceases to be a clean waiver. ...(Interruptions)...

MR. DEPUTY CHAIRMAN: The hon. Finance Minister has clarified. ...(Interruptions)... He has

clarified. ...(Interruptions)... You give notice in different forum. ... (Interruptions)...

SHRI PRANAB MUKHERJEE: So far as this trade is concerned, every individual country has its
right to decide whether to enter into a trade or not to enter into a trade. Therefore, this is not the
subject. The subject is whether G-8 is the appropriate forum to decide about the Civil Nuclear
Cooperation Agreement. My respectful submission to the hon. Members is this. Every one of them is
fully knowledgeable that they are not the appropriate agencies or authorities; only two relevant
agencies are IAEA and NSG. For any individual country, whether it belongs to G-8 or G-24 or G-27,

to decide whether to enter into any agreement or not, it depends on them.
SHRI ARUN SHOURIE: Sir, that is why it is a matter of concern. ... (Interruptions)...

MR. DEPUTY CHAIRMAN: No, no; that is over. He has amply clarified. ...(Interruptions)... He
has clarified it. More than that, they cannot give anything else. ...(/m‘errupt/ons)... Shri Santosh

Bagrodia. ...(Interruptions)...
Reported virginity test of women in Madhya Pradesh

SHRI SANTOSH BAGRODIA (Rajasthan): Thank you, Mr. Deputy Chairman. Sir, | would like to

raise an issue which is against the entire womanhood of the country.
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U A WG : AT AT e 37 8T 21 ... (Interruptions)...

MR. DEPUTY CHAIRMAN: He is not speaking from his seat. That is why the name is wrong!
...(Interruptions). .. 14 A& 81 AT &, A9 IRIY| ... (Interruptions)...

ft Wiy STTSIREn : 3/ WE € AT B ... (Interruptions)... That is why the mike will register only

if you speak from your place ! Otherwise, it will wrongly show. ...(Interruptions)...

SHRI SANTOSH BAGRODIA: | compliment the authorities here that the system is working. That
is what is important. So, | am very happy about it. ... (Interruptions ... It was only to test the system !

...(Interruptions)...
MR. DEPUTY CHAIRMAN: Please continue.

SHRI SANTOSH BAGRODIA: Sir, | would like to mention about an incident, of course, but,
meanwhile, this is against the womanhood of the country. In Madhya Pradesh, Sir, there is a scheme
called "Mukhyamantri Kanyadan Yojana". It is a good scheme — | compliment them — and it is
running from 2006. On 26th of June, Sir, 151 girls, poor girls, were supposed to be married, and
these 151 girls were tested for virginity ! | cannot understand. ... (Interruptions)... | can't understand.
...(Interruptions)... Let me complete. If you don't want., ...(Interruptions)... This | am mentioning
from. ....(Interruptions)... 1 am mentioning it from. ...(Interruptions)... | am giving you all the
information. You don't want to have the information! ...(Interruptions)... This is all given in the
information. ...(Interruptions)... in today's newspapers. ...(Interruptions)... This is given in today's

newspapers. This is all given in today's newspapers.
it TR iy wTe (RER) @ 5 98 91l W8 8, I8 3/ aaR & §8 781 81 ... (Interruptions). ..

SHRI SANTOSH BAGRODIA: This has appeared in the newspapers, today. ...(Interruptions)...
It appeared in today's Hindustan Times. ...(Interruptions)... This has been mentioned in today's
Hindustan Times. ...(Interruptions)... This has been mentioned in Hindustan Times.

...(Interruptions)... The name is also mentioned. ... (Interruptions)...
MR. DEPUTY CHAIRMAN: The hon. Member has given a notice. ... (Interruptions)...

2 T, . TN (SRES) : 37471-31+} U1 91 7 el b MY SRIIR # H U¢ PR dlel &
..(AYT)... 379 I8 T FGIR H Y UGHR 41l %2 & ...(FTHM)...

sft SuaumEfy : IRAY, 3/ TET S . (@AUM)... TR T MY T ...(GEH)... JEaTferar ofl,
R A TF X I T IE W] d1d 8 ...(FIUM)... MU BET ...(&aEM)... Please sit down.
...(Interruptions)... 3Tq M TE TI FNA ...(Interruptions)... No, no, no.. § a1 &1 § 7
..(FGY)... S8 BET ...(Interruptions)... %@T%I'&T\_rﬁ, g 330 ...(cmaem)...

SHRI S.S. AHLUWALIA: What is this Sir? ... (Interruptions ...
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oft STUTafy : 31y If3VI TE HET MU BET ..(FAHH). .

#} TH.UH. SEATIerT : 39 AT Al SHRT BITT0I SAY AT ST AT ...(FAL)... THRT
TG 3T AR * B 3IR 771 UaT goll Fea1 872

off STl : S8i9 * FET 911l He did not say that. 98 * 81 dlcf ....(&dT)... You see the

record. ...(Interruptions)...
SHRI S.S. AHLUWALIA: Sir, ....(Interruptions)... Sir, what is this? ... (Interruptions)...

MR. DEPUTY CHAIRMAN: He did not say that. ...(Interruptions)... No, no; the Government is
not. ...(Interruptions)... Whatever has appeared, the Government is not. ...(Interruptions)... You
see, whatever has appeared. ...(Interruptions). ...(Interrup-tions)... 34 feT 9 ...(=aum)...
Please sit down. ... (Interruptions). .. STASER S, 31T ST 7 ...(FGLTH)...

S1. (SRl T Q. BUgE (RTORU) : BAR a1 IR 32 $el o & oaR & 7 el
.(FAY)... 39 919 | W TA-HE fS1E PRl & ...(FGEM). .

2} SUHTIRT : 39 FFaR P 9T 1t K21 o .. (F@HM)...

ST, (3t 5T Q. 3uget : FR 1 € A I8 drer o)

il TH.T9. STEqarerdl : Gel IO 3 Ul I8 ...(qET)... IqD! A1 I ISl ...(aeT)...
SHRI D. RAJA (Tamil Nadu): It came in the Hindustan Times. ... (Interruptions)...

MR. DEPUTY CHAIRMAN: Please. ...(Interruptions)... The hon. Minister has said about
...(Interruptions). .. TIT A 272 ...(Tad™)...

sft faspw qit (wew D) - AR} W e & FH SIfSHR § L(FaHT)... T 98 W @ ggT
AR ....(TIE)... SA W Uy ...(au™)...

off STUTA : 3y ISV ...(@AYM)... T, @IS ...(FaLH)... 81, 39 ST ...(Faam)...
STTaSHY Sft, 39 33| ...(=asm). .

sff I vHR NS W), ..(FQUM)... T8 AT contradicted T ...(AYH)... T& TH BSH BT
SO ..(FAHM)... F oY H8 32 21 ...(aum)...

MR. DEPUTY CHAIRMAN: Why are you holding the Government. ...(Interruptions)... The
Government has nothing to do here. ...(Interruptions)... It is a Member's right. ... (Interruptions)...
Mg AT ..(ae)... g SN, MY Yl ..(FEEF)... | am on my legs. ...(IHM)... AT
argument HdJ Zf?ﬁ\lrrq ...(aYgm)... SICEERY S, MY E\T%K’I ...(dHTH)... Javadekarji, please sit down,
...(Interruptions)... Please listen. A notice has been given by the hon. Member. You have given the
notice, as a hon. Member, based on certain reports. ...(/nterrupz‘/ons)... Please listen to me.

DR. (SHRIMATI) NAJMA A. HEPTULLA: | didn't give it from the air. ... (Interruptions)...

MR. DEPUTY CHAIRMAN: Who said so? Why are you saying so? ...(Interruptions)... | didn't
say that you had given... ... (Interruptions)... ... (Interruptions)...

* Expunged as ordered by the Chair.
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SHRI S.S. AHLUWALIA: The Prime Minister attended the conference. ...(Interruptions)...What
is this? ... (Interruptions)...

sft STHHTARY : 3T IRY ..(TaET).... FEFaTrAT SN, H W § ...(HAYM)... § $B A 7T ¢
1 drer A e <, 997 99§27 U Afew & Bl qErsIfadr St 7 &, ama W1 §F § based on

certain newspaper reports. Please listen to me. | have allowed you to make your submission.

...(Interruptions)...
ff TH.T9. STEarerdl : S Sfad H S a1 qIeA1? ...(HFEH). .
it ST : U 919 SR YT A9 insist 67 6 STaTe < ...(@@em)... 3194 insist {2 i

ST19 & 9RAT | would not. | repeatedly said that the Chair would not compel the Government to
respond. It is for the Government to respond if it wants. How does it come between Mr. Bagrodia's
notice and this? ...(Interruptions)... The Government has nothing to do with Zero Hour.
...(Interruptions)... The Government has nothing to do with Zero Hour. ... (Interruptions)... Please.
...(Interruptions)...

ST, (STl o1 Q. UG : IR, EH AT IR SASIM 81 oW B &1 ...(GH)... 85 U8 P8 I8
2% ...amaum)...

ot SuquTafer : 89 R B2 ...(FYT).... What reply can | give? ...(Interruptions)... Please, tell
me. ...(Interruptions)...

ST. (sfFrel) TR T BUGET ¢ TR TP AW R L(FAUM)... O gAY W A BT @1y
.(FAYT)... TH 31T R | BE 8 Bl ...(ATHH)...

MR. DEPUTY CHAIRMAN: Once a notice is admitted by the Chairman, what reply can | give?
...(Interruptions)... | can't give you any reply. ...(Interruptions)...

DR. (SHRIMATI) NAJMA A. HEPTULLA: | know, Sir. ... (Interruptions)...

sft UHT AASH (FERTE) : T, Fawel &l &1 I8 & [ Ta TR =1 A6 © ...(FIEH)...
ST FHRYS § TS AT ... (HALM).... 519 Ugel THEARYS] H T8 37T ....(FGEH). .

SHRI SANTOSH BAGRODIA: Why do you say like this? ...(Interruptions)...

MR. DEPUTY CHAIRMAN: This is an unnecessary debate. ...(Interruptions)... This is an
unnecessary debate. ...(/nterrupz‘/ons)... This is the prerogative of the Chairman and the Chairman
has accepted the notice and he has allowed him to speak. ...(TdHTH)... 3 3Y JYEPER B P eI
ERJT%\, all that has been examined in the morning. ... (Interruptions)... Again and again we are saying
that we have to. ...(Interruptions)... Please listen. ...(Interruptions)... How do you expect.
...(Interruptions)...

SHRI B. K. HARIPRASAD (Karnataka): Sir, though the hon. Dy. Chairman is on his legs.
...(Interruptions)...

DR. (SHRIMATI) NAJMA A. HEPTULLA: Why are you talking. ...(Interruptions)...

MR. DEPUTY CHAIRMAN: That is why we have said that you give notice for Special Mention so
that the reply can come. But the Members insist that they want only Zero Hour. Aimost 90 per cent of
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Zero Hour mentions is from the Press only. What can we do? ... (Interruptions)... What can we do?
...(Interruptions)... If we don't admit, you quarrel. ...(Interruptions)...

SHRI BALBIR PUNJ (Orissa): Deputy Chairman, Sir, this is not only an allegation against a State
Government but also affects the reputation of 151 women without any basis whatsoever.
...(/nz‘errupz‘/‘ons)... This is how they are trying to harm the reputation of 151 innocent women.

...(Interruptions)...

MR. DEPUTY CHAIRMAN: What do you expect the Chair to do? ...(Interruptions)... Come on,
tell me. What do you expect the Chair to do? ...(/nz‘erruphbns)... You should have objected to that
in the morning meeting before it has been accepted. ...(Interruptions)... You should have objected

to it in the morning meeting. ... (Interruptions)...

SHRI RAJIV PRATAP RUDY (Bihar): He is raising an issue relating to the modesty of women.

...(Interruptions)...
MR. DEPUTY CHAIRMAN: Mr. Rudy, please. ...(Interruptions)...
SHRI RAJIV PRATAP RUDY : This relates to the modesty of women. ... (Interruptions)...
A I TR TS W, L (FaHE)...

ot IUHHTART : TSI SF, (AU, FT G 57 ...(FAH)... AT FAT Bl d18d & P
...(&TYM)... | am not able to understand what exactly you want to tell me. ... (Interruptions)... Just
because you want to object to one subject, the other subject ...(Interruptions) ... What do you
expect me to do? ...(Interruptions)... Once the hon. Chairman has accepted the notice

...(Interruptions)...

SHRI S.S. AHLUWALIA: Sir, | am not challenging ...(Interruptions)... Mr. Pratap Rudy, ...

(Interruptions)...

SHRI B. K. HARIPRASAD: Mr. Deputy Chairman, the hon. Member should be allowed to speak.

...(Interruptions)...

oY SUMUTIF : 3T IRIIR & RIATH condemnation notice AT

sft TH. Q9. 3rEcanferd : TR, T selective AT IfGTI I A & I AXHR &1 contradiction B,
I 41 ufey) S A afeq| AR, 3 S € 9 qR1 1 3 I8 convention © b aTR ®1E o1RIT fardt
ARPR TR AT & A ARPR H YT ST & 3R 3R WRBR S41d 4T 8, contradict PR &, A1 I8
A BTIT ST 1 ...(FAHM)... TS1, ST 1 71 {6 TRBR -1 F1 FET ...(AIUH)... T8l I8 Il fh
PR 1 FIT Bl ...(FAHM)...

sff Suumfy : fireR SEINE! o Gﬁ, BRI Again and again the Chair mentions and we
have been taking it up with the hon. Members and with the Leaders of different political parties

on every morning ...(Interruptions). Please listen to me. We are taking it up every morning that
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everything should not be taken up in the Zero Hour and please use other means also. But Members
after Members insist that this should be taken up, this should be taken up. Now most of the Zero
Hour mentions are not authenticated; they are raised on the basis of newspaper reports. In the
morning, whatever Zero Hour mentions are accepted, they are put before all the Leaders. At that

time, nobody objected to it. ... (Interruptions)...
SHRI S.S. AHLUWALIA: No, Sir. ...(Interruptions)...

MR. DEPUTY CHAIRMAN: Mr. Bagrodia, what is that | can do? Either | will allow it or if you don't

want this to be raised, | will adjourn the House. ... (Interruptions)...

st ey =i : X, 8 fowa \C2) ST T B ...(IIYTA)... ﬁs‘ issue sensitive BIdT &1
. (TIYT)...

MR. DEPUTY CHAIRMAN: | cannot understand the hon. Member saying that it should be replied
to ...(Interruptions).... How can the Government reply to the Zero Hour mention when the
Government itself is not in a position to respond? ...(Interruptions ... How much such matters

should wait for the State Government's reply. ... (Interruptions)...

it AR R (Feg 9w « W), B 9gd NS ugHl 31 . (FaE™)... AN 6E Sl 91 $ol
T €, 399 B9 UTeT Ugdl 81 59 %8 &l a1 ... (FaEH)...

ff ST : TST g8 §, X B89 Bl §8 ol TR IGaR H 3R &, I basis TR 8 fordT B

What do you expect me to do? It has been accepted by the Chair.

ST, ($fiett) TS Q. 29T : 89 37T P G138 8, AT Bl 91 I8 &1 3T chair TR &, 3T 37T
discretion use HX & Bl

MR. DEPUTY CHAIRMAN: That is your point of view. Their point of view is different. Why should |

use my discretion?

SHRI SANTOSH BAGRODIA: Mr. Deputy Chairman, Sir, thank you for the protection. But |
would have been much happier if my friends sitting there had supported this cause. Instead of doing

that, they are objecting to it. | am amazed. It appears to me....
SHRI BALBIR PUNJ: What cause?
SHRI SANTOSH BAGRODIA: Let me complete.
SHRI BALBIR PUNJ: For what cause are you seeking our support ?
SHRI SANTOSH BAGRODIA: Let me complete. ... (Interruptions)...
MR. DEPUTY CHAIRMAN: This has never happened. ...(Interruptions)....
SHRI SANTOSH BAGRODIA: You don't want women to ... (Interruptions)...

MR. DEPUTY CHAIRMAN: You are saying that it is wrong. That is sufficient. Let him speak.
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SHRI SANTOSH BAGRODIA: You are not allowing me to speak. Ahluwaliaji said something and

left. He does not want to listen to me.

Sir, 151 girls, who participated in this wedding on 26th June, they were tested for virginity.
(Interruptions). Let me speak. Sir, | have started by saying that this is a good scheme. | have
complimented the State Government. But the scheme is meant for unmarried, poor family girls,
single adults, divorces and also widows.

Now, there cannot be a more demeaning act than testing them for virginity...(Interruptions)...
Let me complete. When one tribal girl ...(Interruptions)... This happened at the Shahdol district in
Madhya Pradesh. When one tribal girl refused, the officer said, "If you refuse, you will not be able to
come for the marriage ceremony." Then, she accepted it. Now, what Ahluwaliaji has mentioned that
| have not read it, | have read everything. The Collector, Shri Neeraj Debe, has ordered for an
enquiry. But he has also said, "It appears that the test was a precautionary measure." He himself
has said, "Last year, one of the brides delivered a baby even when the marriage ceremony was
going on." It appears that this particular officer also is a party to it, and this enquiry is only for the
sake of it...

MR. DEPUTY CHAIRMAN: Your time is over.

SHRI SANTOSH BAGRODIA: Let me complete. They wasted the time of the House. | request the
Government to enquire into it. Only last week, | mentioned about HIV cases in Gujarat. | am now

mentioning about this incident in Madhya Pradesh.

MR. DEPUTY CHAIRMAN: | am calling the next speaker. ...(Interruptions)... The mike is also
turned off. Now, Shri Vijayaraghavan. ... (Interruptions)...

SHRIMATI BRINDA KARAT (West Bengal): | have given a notice on this.
MR. DEPUTY CHAIRMAN: You associate yourself with it.

SHRIMATI BRINDA KARAT : | cannot associate myself with the way Santoshji has raised the issue
because it seems to me that it is just becoming. ...(Interruptions)... Let me finish what | was saying.
A sensitive issue, concerning the dignity of young girls, cannot be reduced to some political matter.
That is what is precisely sought to be done. Therefore, Sir, ...(Interruptions)...

MR. DEPUTY CHAIRMAN: Shri A. Vijayaraghavan. ...(Interruptions)... You have associated
yourself with it...(Interruptions) | am sorry to say that today you are all derailing whatever we had laid
down earlier...(Interruptions)) Nothing will go on record. Shri A. Vijayaraghavan.

Attacks on Nurses and nursing students in various parts of the country

SHRI A. VIJAYARAGHAVAN (Kerala): Sir, | would like to raise an issue related to the growing
attacks on nurses and nursing students in different parts of the country. Sir, the nursing community
from Kerala is working all over the world. And, in our country, they are rendering good service even in
the remotest corners of India, and from all quarters, their work has been appreciated. Recently,
the attacks, especially, the sexual assaults on this community, are increasing in different parts of the
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